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respect of locomotives, ,passenaer coa­
ches and wa,ons, and how many were 
actually replaced? 

Cc) What amounta were sctuall.Y 
spent on lut year's replacementa end 
how much are estimated to be spent 
In the current.-year? 

(d) What was our indigenous supply 
and how much had we to import and 
from what countries? 

The Depu&7 Mlatater of Railwaya 
and Traasport (Sbrl Alqeua): (a), to 
(d). The Information required fa pla� 
ed on the Table of the House. [S(e 
Appendix V annexure No. 60]. 

tNDO-U.S. TECHNICAL CO-OPERATION 
AGREEMENT· (TUBE-WELLS) 

• 3'15. P&Dclit Mualalnrar Datt Upa­
db7a7: (a) Will the Minister of Food 
and AsneuJ&ure be pleaaed to state 
what will be the agency for the ron­
atructlons of the 2.000 tube-wella 
a� upon under the lndo-U.S. Tech­
nical Co-operation Aareement (or the 
coming two years? 

(b) How are tube-wells allotted, to 
what States, and have the States fixed 
up the areas where the tube-wells are 
to be located? 

Cc) What ls the expenditure allotted 
for each well and on what condltloos 
11re the water to be distributed to the 
cultivators7 

Cd) By what time are all the wells 
expected to be completed? 

The Deputy Mlnla&er of Food and 
Apieultun C8hrl M. V. ltrlalluppa): 
(a) The 2.000 tube-wella are proposed 
to be constructed under Indo-U. S. Te­
chnical Co-operation Agreement In the 
tour States in the following manner:-

Total No. 
of tube• 

State well, 
allocated 

to the 
State 

U. P. 995 Bibar 350 
Punjab . 35S 
P.E.P.S.U. 300 

No. of 
well, 

to be 
eonatruc-
ted by a 

contract-
or 

700 
250 
255 
300 

No. of 
well, 

to be 
construe-
ted de-
partment• 

ally. 

295 
100 
100 

A contract for the construction of 
500 tubs-well� In U.P. has been slcned 
by the State Govemment with Messrs. 
German Water Development Curpora­
tion. Negotiations with other experl· 
enced tube-well drilllllll llnns are In 
progress for entrustln1 the work of 
construction of the remaining tube­
wells l.n U .  P.. BlM.�-. '{'t,t.Qjllb and 
Pepsu. 
308 P .S.D. 

(b) The allocation of all the �.000 
tube-wella and the area where they are 
to be constructed In the various State• 
are as under:-

U ltar Prod.sh 99S Tube-�111 

BiliM 

Butl 130 
Goralthpur 165 
Deorja 
Palzabad 36o 
Sultanpur 
Malnpu.rl 340 

TOTAL 995 
• 350 Tubc·wella 

S1mu1icr 150 
Blhar-S rlf so 
Arrah-Buxar 100 
Bihta 50 

TOTAL 3SO 
P1111Jab • 355 Tubc-111 

Sumralai' 140 
Radaur . SS 
Panip,at-
Ganaur 75 
Soncp,at 85 

TOTAL 3.SS 

P.E.P.S.U. • 300 Tubc-welll 
Dhur-Malarkotla 
and Payal Teballa 
located under Rural 
and Urban Community 
Plojecta II Dburl. 

TOTAL 

300 

300 

(c) The expenditure on a well de­
pends uDOD a number of factors, such 
as the deJ)til of the well, coat at elec­
trical geiliffatlon and tranimlo8lon, 
etc. It may, however. be aasumed to 
be between about Rs. 40,000 to Rs. 
80,000/· per well. The State Covem­
ments nonnelly own the well and 
char1e the cultivator for the sup11IY of 
water. This la done either on � 
lumetrlc basi A or on the quantity of 
water supplied. The actual rales wlll 
be fixed by the State Govemmenta 
after workinJl out the cost of the pro­
ject and the recurrlllll char1ea. 

(d) By 1955. 

S'76. Sim Dablll: WUI the Mlnlater 
of Rallwan be pleased to state: 

(a) the number of daeoltles or rob­
beries committed In pasaen,er !fains 
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on each Railway durlnt the· year 1951-
52; 

(b) the number of passengers injured 
aa well as kl11ed In these robberies and 
d1coltles; 

I c) the value of the properties rob­
bed a.s. well as recovered; and 

(d) the number of persona prosecut­
ed as well as convicted in courts o! 
law In connection with these robberies 
and dacoi ties? 

The Depaty Minister of Railways 
·BJld Transport (Sht1 Ata«esan>: (a) to 
(d). A statement furnishing the Infor­

mation ls attached. [See Appendix V, 
annexure No. 61.] 

III CLASS COMPARTMENTS (FANS) 
�17. Shrl Dabhl: Will the Minister 

of Ralhnys be pleased to state: 
(a) the number of III class compart­

ments equlppe.d so far with hns In 
each section of the· Western Railway; 
and 

Cb) the percenta,t' of such compart­
ments to the total number of compart­
ments In each section ot that Railway? 

The Depely Mlnts&er of Ball­
WIIYI ud Transport (Shrl AlapsaD): 
(a) and (b). A statement is laid on 
the Table of the House. 

STATEMENT 
fotal No. of 
III clan 
c�mpartmcnta 

II I Class Percentqe 
compartmenh of 
fitted with compart-

fans menta 

Blutrical Ro/­
lint Stod, .. 
Old 222

} 

70 

} 
New 84 84 

3o6 .154 .
. $1114,n Rolli111 

Stoel,. 
Broad Gauae 3287 1533 
Metre Gauge 2947 696 
Narrow Gauge 331 2 

fitted 
with fan, 

to the 
total No. 

of 
compart­
ments. 

so 

CONSTRUCTION OP RAILWAY UNIES 
87.11. Paacllt D. N. Thvary: Will the 

Minister of Ballwan be pleased to 
state: 

(a) the total mlleaae of new Rail­
way lines (by tracks) constructed 
since 1947; 

(b) the total mllea,e of dismantled 
lines broUAAt under worklnJ order 
� 1947; IDd 

(c) the total mllea1e of dismantled 
lines yet to be restored? 

Tbe Deputy Mlal8ter Of Rall­
way1 and Trauport (8hr1 Alqesu): 
(a) 659 track miles apJi!roximately. 

/bl and (c). In all 26 branch lines 
Involving a total length of about 855 
miles were dismantled durlne the 
War. Out of these, four lines anre­
gating to 104 miles have since been 
restored and. opened '"1o traffic and 
restoration of 8 dism11J1tled lines 
auregating to 394 miles is in pro­
gress. Restoration of another line, a 
len,th of 44 miles, Is proposed to be 
started during 1953-54. Of the remain­
ing 13 lines, 5 lines Involving 4. 
len,th of 142 miles are not oropoeed 
to be restored and· the question of 
restoration of the remainin,r 8 lines, 
a Jen.11th of 171 miles in an, will be 
reconsidered at a later stage. 

TECHNICAL ASSISTANCE 5<:HEME 

!179. Shn M .  L. Dwlvedl: Will the 
Minister of Labour be pleased to Jay 
on the Table of the House a copy of 
the U.N. and Specialised A1encies Tech­
nical Assistance Scheme in connection 
with the tr.alnin11 of skilled workers 
under the I.L.O.'s Technical Assistance 
Programme as announred by the In­
ternational Lllbour Organisation that 
it is plannin.g increased efforts during 
1953 to help the under-developed coun­
tries and statP.· 

(11) whether any training centres are 
likely to be estilbllshed in lndla 111 
:iccordance with the Scheme: 

(b) It so, what they are: 
(<:) what is the pro11ramme of the 

I.L.O. in this direction and the benefit 
that India 1 .. likely to derive: 

(d) out of the service& of 240 ex­
oerts. how many are available to India 
and under what terms and conditions: 
and 

(e) out of the ,irant of 300 fellow­
ships to trainees. what is Indl:l's likely 
share? 

The Deput:, Minister of l,abour 
l!lbrl Abld AUl: TherP. Is no sln1()e 
document setting out the Technical 
Assistanc., Programme of the l:L.O. 
in regard to the training of skilled 
workers. Th., references ere spread 
over a number of documents. How­
ever. a short monoeraph about the 
I.L.O. Technical As•istance Pro­
gramme for the year 1953 as contain­
erl in the Fourth Report of the Tech­
nical Assistance Board to the Tech­
nical Assistance Committee Is placed 
on the T11ble of the Hous,, for Infor­
mation. [See �ppendlll. V .  f.imex1,1re 
No. 82.] 




